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PARTICULARS 

Department, 

In The Matter of: 

AFFIDAVJ\ ON RALF DEHE RESPONDENT NUMBER 04, DISTRICT 
QOLLE�TOR, NORTH (24) PARGANAS, BARASAT. 

IN RE: News report published in The 
Hinds dated 28.08.2023 titled "Eight 

Killed in blast at illegal fireworks unit in 

West Bengal" 

Photocopy of Letter the dated 

13.04.2024 along with initiatives that 

have been taken forward on the aspect 

of green cracker manufacturing, sale 
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3. 

4 

5. 

Bengal are collectively 

herewith 

Photocopy of the letter dated 

16.04.2024 written by the Additional 

District Magistrate, (E) North (24) 

Parganas to the Special Secretary, 
Home & Hill Affairs department, 
Government of West Bengal is annexed 

herewith 

Photocopy of the letter dated 

23.04.2024 written by the Deputy 

Secretary, Department of Disaster 

Management and Civil Defence, 

Government of West Bengal is annexed 
herewith 

Filed by 

Photocopy of the letter dated 

23.04.2024 written by the District 

Magistrate, North 24 Parganas to the 

Principal Secretary, Disaster 

Management and Civil Defence 

department, Government of West 

Bengal confirming payment made to the 
next of kin of the victims of the blast is 

SIBOJYOTI CHAKRABARTI 

Advocate 

2 

For The State of West Bengal 

annexed 

Email: subho.advocate@gmail. com 

(M): 9007035534 

R BHAT 

R-2' 

R-3 

R-4' 

HAR Ragd, #o.940/97 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

aHATA 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 139/2023/EZ 

(Earlier O. A. No. 542/2023/PB) 

AARYA Ragd. Mo. 940/97 
Govt. of india 

In The Matter of: 

AFFIDAVIT ON BÉAAISF 

IN RE: News report published in The 

Hindu dated 28.08.2023 titled "Eight 

Killed in blast at illegal fireworks unit in 

West Bengal" 

Petroleum 

Versus 

Applicant(s) 

and Explosives 

rganization (PESO) & Ors. 
Safety 

Respondents 

rtH¾ RESPONDENT NUMBER 04, DISTRICT 

MAGISTRATE & COLLECTOR, NORTH (24) PARGANAS, BARASAT. 

I. Sri Sharad Kumar Dwivedi, S/o Hriday Narayan Dwivedi, aged about 43 

years, by faith-Hindu, by occupation-service and presently posted as the 
District Magistrate & Collector, District : North 24 Parganas, Barasat having 

office at Barasat, District: North 24 Parganas, do hereby solemnly affirm and 

submit as follows: 

1. That this afidavit is being filed in compliance to the Solemn Order dated 
18.01.2024, as passed by the Hon'ble Tribunal. 



2. That the Hon'ble National Greern Tribunal, Eastern Zone Bench in 

paragraph 5 of the said Solemn Order dated 18.01.2024 has been 

pleased to interalia observe "The State Respondents shall also explain 
the stand of the State Government in their affidavit as to whether 

compensation is payable to persons who are involved in illegal activity 
such as - manufacturing of illegal fire explosive which itself poses a 

threat to the State Government and the people and damage to the 

environment and whether the State would compensate such persons 

who become victims of their own acts." 

3. That subsequently the Home & Hill Affairs Department, Government of 
West Bengal, has vide letter dated 13.04.2024 informed the District 
Magistrate, North 24 Parganas that initiatives have been taken forward 

on the aspect of green cracker manufacturing, sale and storage by the 
MSME&T, Department, Government of West Bengal. 

That the initiative are detailed as below: 

The main challenge of the firecracker manufacturing sector is that most of 
the activities are unorganized and household based with lurking danger of 

accident at any moment. On the other hand if safety norms under the PESO 
guidelines are to be followed, huge chunk of lands are required which is 
hardly possible for the poor artisans to afford. 

Hence the Government of West Bengal in the MSME & T Department has 
introduced a Scheme entitled as "West Bengal Green Firecracker 

Manufacturing, Storage and Selling Scheme" in November 2023 by which the 
State Government will provide infrastructural and logistic support on 
available Government lands to the intending manufacturers and sellers of 
Green Firecracker. The major benefits /support provisioned under this 
scheme are as follows: 

(i) The Governg 
the Colleforih 

3HATT Natsby in MSME & T Department with help of 

disticts hàeentified some vacant Government land 

Ragd. #o. 94007 
Govt. cí indi 



and will explore more for setting up the basic infrastructures including 
land-filling on those government lands and transfer the developed land 
to the SPV of the interested green firework clusters on 30 years lease 

with applicable land premium, rent etc. as may be approved by the 
State Government. 

(i) In case the stakeholders of any hub come up with their own purchased 

land, they will themselves develop the necessary basic common 
infrastructures on it for catering to the need of the members of the Hub. 

The MSME &T Department will get the project estimate prepared by the 
hub vetted and will provide 90% of the project cost in 3 instalments ( 

20% + 50% + 30%) on reimbursement basis. The lst instalment will be 

released after completion of land-filling, boundary wall & internal road 

(if any). The 2nd instalment will be released after completion of at least 

80% of the construction work for the buildings /facilities proposed in 
the vetted scheme. The final installment will be released after all the 

units become operational. 

(iü) If the stakeholders of a manufacturing green fireworks hub identify a 

suitable government larnd of their choice for setting up of member units 

and approach the MSME & T Department for permission to start 

construction of all necessary infrastructure at their own cost, the 

Department will recommend the case for LTS at a token salami similar 

to that received from WBSIDCL. The lease rent will be fixed as per 

approved government valuation/norms. 

(iv) A dedicated module will be pressed into service in the "Shilpa Sathi" 

portal of the State Government for online application for obtaining 
licence for manufacturing, storing & selling of Firecrackers/ sparklers 
at&g rengwal of existing licenses for above activities. AR BHA 

Rayi. 
iu 

? 

9/97 

Gosi. cí inoia 



() Other benefits: 

No 

2. 

a) All eligible manufacturing units of green fireworks will be provided 
the fiscal benefits under Banglashree Scheme for which the 

Banglashree Scheme will be amended where necessary and the 

components of benefits will be provided as per the prevailing 
scheme. 

b) 

SI District 

All intending stakeholders of Firecracker hubs requiring NEERI 

Training in green firecracker manufacturing will be sponsored by 
the State Government in MSME&T department. AIl training costs 

will be reimbursed to NEERI by the department. 
C) During the run-up to festival seasons, temporary "selling 

hubs" may be identified and established by the District 
Magistrates in vacant areas (away from locality) to be identified 
from time to time. For this, the district level committees shall be 

competent to take the decision. 

Accordingly, all District Magistrates were requested to identify vacant 
Government lands for setting of Firecracker 

manufacturing/selling/storage clusters. District Magistrate (DM)s 
have identified some lands but many of those were found unsuitable 

due to location and lowness. Finally, the vested land parcels which 

have been found more or less workable for setting up of 

manufacturing and selling GEC units have been selected for 
implementation of the intending facilities as furnished below: 

North 

Darjeeling Leisipakuri 

Location 

Parganas 

6 

244 Hanria Mouza in 

Habra 

Block CHAR kagi . i97 
Dev. 

CALC 

Amount Purpose 
of 

5.00 

5.07 

land 
Setting up of 

manufacturing and selling 
units 

Setting up 

manufacturing units 

of 



3. 

6. 

7 

5. Howrah 

(ii) 

Paschim 

(iii) 

Medinipur 

(iv) 

Purba 

(v) 

Medinipur 

ad 

Panchkhuri 

Ratulia, Panskura 

Parganas 

Kumirmora, 

Murshidab ChotoSatui, 

Udaynarayanpur 

Berhampore 
South 24 Begumpur, 

Baruipur 

6.52 

6.00 

ACKHARYA 

0.20 

Ragd. #s.940/97 
Gor. cf india 

0.99 

AOTA 

16.00 

Setting up 

manufacturing units 

Action taken by the Government of West Bengal in MSME &% T 

department : 

Setting 

(i) Initiatives have been taken through the District Magistrates of the 

concerned district for Inter-Departmental Transfer of the selected Land 

in f/o of the Department 

up 

manufacturing 

Setting up of selling units 

Infrastructure for the above mentioned units will be set up in 

compliance with the rules and regulations of Explosive Rule 2008 etc. 

The Department has already sanctioned funds in few cases against 

the said identified projects 

Setting up of selling units 

CSIR-NEERI has been approached for imparting training to the 
intended manufacturers of GFC by following the instructions of NGT. 

Consequently NEERI has imparted training to 252 interested 

manufacturers of different districts of West Bengal, so that they can 

manufacture GFC as per the formula devised by NEERI. All sorts of 

guidance for manufacturing of GFC are being provided by NEERI. 
Government has declared West Bengal Green Firecracker Manufacturing, 
Storage & Selling Schemne on 18/11/2023 as stated above. 

of 

Setting up of selling units 

of 



(vi) For application and issue of licenses for manufacturing and selling 
(including renewal) of GFc in favour of inten ded candidates, a 
composite portal has been developed. The intending manufacturers and 
sellers can apply directly through the said portal for obtaining licenses. 
After receiving applications, a joint inspection is being conducted by a 
district level committee comprising officials of Fire Dept, Labour Dept, 
SDPO & SDL&LRO. On the basis of inspection reports of the Committee, 
DM is to issue the concerned licenses. 

To conclude with, the Department of MSME&T is functioning as facilitator 

towards providing financial assistance for setting up clusters /Hubs for safe 

and green firecracker manufacturing/selling wherever suitable land is 
available with DM/stakeholders. 

Photocopy of the Letter dated 13.04.2024 along with initiatives have been 

taken forward on the aspect of green cracker manufacturing, sale and storage 
by the MSME&T, Department, Government of West Bengal are collectively 
annexed herewith and marked with the letter R-1'. 

4. That in reply to the above referred letter as received fron the Home & 

Hill Affairs Department, Government of West Bengal, the Additional 

District Magistrate, (E) North (24) Parganas vide Memo Number 

226/con(G) and letter dated 16.04.2024 has furnished details of the 

victims for payment of compensation in the incident which occurred at 

Duttapukur which being the subject matter of the instant original 
application to the Special Secretary, Home & Hill Affairs Department, 
Government of West Bengal. 

Photocopy of the letter dated 16.04.2024 written by the Additional 

District Magistrate, (E) North (24) Parganas to the Special Secretary, 
Home & Hill Affairs department, Government of West Bengal is annexed 

herewith and atked-with the letter R-2.' 
cHARY A 



5. That vide letter dated 23.04.2024 the Deputy secretary, Department of 

Disaster Management and Civil Defence, Government of West Bengal 
had interalia informed the District Magistrate, North 24 Parganas that 
as per Memo No. 187/CON(G) dated 04.04.2024 compensation may be 

provided following the guideline of the department vide mnemo No. 2042 
FR/4P-3/04 dated 23.06.2005 and 1684-FR(40)-FR/4P-3/04 dated 
08.09.2009. 

Photocopy of the letter dated 23.04.2024 written by the Deputy 

Secretary, Department of Disaster Management and Civil Defence, 
Government of West Bengal had interalia informed the District 

Magistrate, North (24) Parganas is annexed herewith and marked with 
the letter R-3'. 

6. That accordingly payment has been made to the victims of the incident 
which is the subject matter of the instant original application and the 
same has been informed by the District Magistrate, North 24 Parganas 

to the Principal Secretary, Disaster Management and Civil Defence 
Department, Government of West Bengal, vide letter dated 23.04.2024. 

Photocopy of the letter dated 23.04.2024 written by the District 

RYAn 2) Farganas to the Principal Secretary, Disaster 
neni and Civil Defence department, Government of West 

Benal contung payment made to the victims of the blast is annexed 
herêwi�h and with the letter R-4'. tked 

7. That it is most k�spectfully prayed that this Hon'ble Tribunal may kindly 
be pleasedta pass necessary Order/Orders as is deemed fit for the ends 

of justice. 

Identified by me 

Advocate 
State of West Bengal 23-04 2024 

Sunir Bhatacharya 
Notary Govt. of lodia 

Regd. No. 940/7 

y Clvt Seurt, Calcutta 

Shara ku m Jwjedi 
Deponent 

District Magistrate 
North 24-Parganas, Barasat 

Sotamniy Aifinaed a: 

Declered belore me U/S 
CPCAN/S297 (C) CRPC 

Noiery 



Verified at Kolkata on the 23rd Day of April, 2024. 

Identified by me 

Advocate 

VERIFICATION: 

I, the deponent above- named, do hereby verify and declare that the 
statements made in the aforesaid paragraphs are true and correct to the best 
of my knowledge and information as available in the office of the District 

Magistrate & Collector, District: North 24 Parganas, at Barasat andI believe 

State of West Bengal 

97 

23-o4 2024. 

COURT) 

V6TI ONE RUPEE 

Soiemnly Aíin. and 

before 
me 

U/S 
139 

SS97(C) CRPC 

INDIA 

Notery 

shan kumar bwivesli 
Deponent 

District Magistrate 
North 24-Parganas, Barasat 

that nothing material has been concealed there from. 



No. 483-H{Law)/PEI145-35124 
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Sir, 

To: District Magistrate, North 24 Parganas. 

GOVERNMENT OF WEST BENGAL 
HOME & HLL AFFAIRS DEPARTMENT 

LAW CELL 
NABANNA, HOWRAH 

before the National Green Tribunal. 

ANNEXUR6:R-1 

Ref: Your offic� Mermo. No. 191/Con{G) dated 05.04.2024 

STRICT 

Enclo: As stated. 

Sub: In the matter of 0.A. No. 139/2023/EZ (Earier OA No. 542/2023/PB) pending 

This may be treated as Most Urgent. 

44llo.GnDM 
13.04.2G2L 

AbH) 

RAAGIST, 

Date:13.04.2024 

With reference to the Subject noted above and iviting a reference to you office Memo No. 

191/Con(G) dated 05.04.2024, I arm directed to send herewith a copy of the Note on initiatve taken 

forward on green firecracker manufaciuring sale and storage of MSME & Textiles Department, 

Government of West Bengal. You may take inputs from the Note in preparing the Affidavit. 

A proposai for payment of compensation to the vicims of the incident may be furnished to this 

Department for further processing at this end. 

I an also directed to request yoU to prepare the draft aifidavit incorporating all points incuding 

proposa! for payment of compensation to this Departnent by 16.04.2024 for approval of the same by 

the higher authorities. 

Yours faithfuily. 

Speciai Secretary 
to the Govt. oY West Bengal 



Note on initiatives taken forward on green firecracker manufacturing, sale nd storage 

12 

The maiun challenge of the firccracker manufacturing secior is that most of the activities are unorganised and 

househod based with lurking danger of accidexst at any nomen. COn the other band, if safety zorns under the 

PESO gidelines are to be followed, huge chunk of lands are reqired which is hardly possib!e for the poor 

artisans to afford. 

Hence the GoverInent of West Bengal in thc MSME &T Department bas introduced a Scheme cntitlcd as 

West Bcnga! Green Firecracker Manufacturing, Siorage and Seling Scheme'" in November 2023 by which the 

Siate Govt will provide infrastructural and logistie support on available Govt iands to the intending 

anufacturers arnd sellers of Green Firecracker. The major bcnefits /support provisianed under iis scbene are 

as followS: 

MSME &Textiles Departrnert 
Goverment of West Benga! 

0) The Ciovt of West Bengal in MSME &T Denartinent with belp of the Collectors in districts bas identified 

some vacant Govt land and will expicre moe for setting up the basie inirastructurcs inchuding lard-inllng 

0a those governrnent lands and transter ie develvped iand o he SPV of the ixterested grecn frework 

custers ot1 30 years lease wih applicabie land premiun, rent etc. as may be approved by the State 

Government. 

(i) In case the stakeholáers of any Hub conc u with their ow purchascd land, they will themseives tevclop 

Ehe necessary basic comrION 0DIrastructures 0n it for catering to the nced of tie Rnbers of the Hub. The 

MSME ÊT Department will get the projcct estunate prepared by thc Hub vetted and will rovide 90% of 

he project cost in 3 instalments 20% + 50%+ 30%4) on reinbursemcnt basis. The [ instalnert will be 

relcased after completion of lard-fiing, boundary wall & internai troad (if any), The 26 instalment will 

be released after completion ofat lcast 80% of the constroction work for the buildings /facilities proposed 
iu the veited schenne. The final instalnert wili be released after all the aoits ibecome opcrational. 

() f the stakelolders ola manufaciuring rven Üreworks }ub destily u suitable governMent lad ef eir 
choice or setting up of nember uuits and approaci the i$ME & TDepartinent tor permission 1o start 
construction of all nccessary inrastructure at sheir ow cost, the Departnient wi!! recommend the case for 

LTS at a token salami 5imilar to thet rCceived from WBSDCL. The lease rent will be fixed as per 

approved government valuaticnarms. 

(v) Other benefits: 

fiy) A dedicated mocule Wii! be pressed irto sevicc i: the Sbilpa Satli" portal of the State Gvem:nen: for 
onliue application or obtaining licence for nanafacturing, storing & selling of Firecrackers/ sparkiers anci 
also for renewal of existing licenses for above activities. 

a) A} cligible marnufacturing unita of green fireworks will be previded the fiscal benefits under 

Basglashree Schene for which the Bangiastree Scheme wii be anended where necessary and 
the corporents of benefits will be provided as per the prevailing scheme. 

b) Al intending stakehoiders of Firecracker tiubs requiring NEERI Training in green firecracker 
nanufacturing will be sponsored by the State Government in MSME&T department. Al raining 
cOsts will be reimbursed to NEERI by the department. 

c) During the run-up to festiva! seasons, temporary "scling kubs" may be identified and 
cstablished by the Distric1 Magistrates in vacant arcas (away from locality} to be identihed fror: 
tine to tisris. For this, the disunet lovel con1nitlees shall bc copeient to take thc decision. 

facilities as fiunished selow: 

According!y, all District Magistrates were requested to ident1iy vacant Govt lands for seting up of Firecracker 
manufacturing/seiling/'storage clustcrs. DMs have ident:fied some lands but many of thuse were found uasuiatble 
due to locaion and lowncse. Finaly, the vested iand parceis which have been found more or less workabBe for 
setting up of manufacturing and seling GFC units have been selected for inplenentation of the intending 

Page 1 of 2 



3. 

5. 

() 

(iv) 

District 

(v) 

Darjeeling 
North 24 Parganas 

Purba Medinipur 
Howrah 

Murshidabaci 

Lncatio 

Paschin MedinipurPanchkhuri 

South 24 Parganas 

Leisipakuri 
HarnaMoWza in 

Habra I Dev. Block 

Ratuia. 'anskuR 

Kumirnora, 
Udayuarayznpur 
ChotoSatui, Bertarnre 
Begumpur, Buruipur 

13 
of Jand 

(in Acre) 
5.GO 

5.07 

6.52 

6.00 
0.30 

099 

16.00 

Acion taken by the Government of West Bengal in MSME &T departnent: 

MSME &Textiles Departner:t 
Governnent of West Benga! 

Purpose 

Setting up of manufacturing und seiing units 

Setting up of rmanufscturing units 

Seting up of maufacturing units 

Setting up of manulacturing and sellmg units 

Setiing up of selling urits 

Setting up uf selling units 
Seting u of seling units 

nitiatives have been taken trough the District Mazistrates of the conceroed district for nter 

Depa:tmentai Transfer of the sekected Land in fio of the Department 

Page 2 oB 2 

Infrastrcre for the ab0ve mentiored utnits wit! bc set up in compiiance witli the rules and reguiations 

of Expiosive Rule 2008 etc. 
The Departnent has already sanctioned funds in few cases against the said identified prajects 

CSIR-NEERI lhas been approached for imparting training to the insended manulactuIers of GFC by 

following the insructions of NGT. Consequently NEERI has imparted training to 252 interested 

manufaciurers of di°ferent districs of West Bengal, so that they can nanufactre GFC as per the formtla 

deviscd by NEERI. All sorts cf guidarce for manufacturing of GFC are being provided by NEERI. 

Goverunent has ieclared West Bengal (Grecn Fireeracker Manufacturing, Storage & Selling Schem on 

I8/112023 as stated abve. 

(vi) For application and issue of iicenses for manulacturing ad selling (inchuding rencwal}) of GFC in favour 

of intended candidatcs, a conposite portal has hcen developed. 'The intending manufacturers and sellers 
apply directly through the said porii for oblaining iicenses. Afer recciving appications, a joint 

inspection is being conducted by a district lovel committec comprising officials of Fire Dept, Labour 
Dept, SDPO & SDL&LRÜ. On the basis of inspection reports of te Committee, DM is io issue the 

concerncd licensCs. 

To concude withb, he Depart1ncut of MSME&T is funcioning as faciitator towards provid1ng inancjal 
assistance for setuing up cBusters lubs for safe and grecn fireerack«r maoutacturing'scliing whercyer suitabic 
land is available with DMistakeholcers. 



Memo No. 22 6 

To 

The Special Secretary 
Home & Hill Affairs Department 
Government of West Bengal 

Sir, 

OFFICE OF THE DISTRICT MAGISTRATE & DISTRICT COLLECTOR 
NORTH 24 PARGANAS 

N 

1 

2 

GOVERNMENT OF WEST BENGAL 

Ref: Your Office letter Memo no. 483-H (Law)/PE/14S-35/24, Dated 13.04.2024 

With reference to your office letter vide Memo no. 483-H (Law) /PE/14S-35/24, dated 13.04.2024 regarding the 

above noted subject, this is to inform you that 9 (nine) lives were lost in the incident that occurred at Mochepole of 

Nilganj GP under Duttapukur Police Station on 27.08.2023 as per updated report of the SP, Barasat Police District 

vide her letter Memo no. 120/SP, dated 15.02.2024. The Sub-Divisional Officer (Sadar) has vide memo. no.1296/SDO 

(G), dated 16.04.2024 submitted the details of the victims and next of kin. The same is furnished below: 

Sub: In the matter of 0.A. No. 139/2023/EZ (Earlier OA no.542/2023/PB) pending before the National Green 

Tribunal 

Name of the deceased 

Samsul Ali, (M/M-47yrs) S/o 
Late Jiyar Ali of Vill- Moch pole 
P.0-Nabapally P.S- Duttapukur, 
24 Pgs, West Bengal, Pin 
700126 

Keramat Ali, (M/M-39yrs.) S/o 
Ayed Ali -Berunanpukuria, P.O 
Malikapur, P.S- Duttapukur, 24 
Pgs, West Bengal, Pin-700126 

Rabiul Ali, (M/M-20yrs.) S/0 
Keramat Ali - Berunanpukuria, 
P.O-Malikapur, P.S- Duttapukur, 
24 Pgs, West Bengal 

Roni Sk, (M/M-16yrs according 
to Aadhar Card) S/o Esha Sk of 
Natun Chandra, Suti 2 Link 
Road, PO-Dafahat, PS-Suti, 
Murshidabad, West Bengal 

Reference 

Barasat PS UD 

Case No: 

459/2023 Dt: 
28.08.2023 

Barasat PS UD 

Case No: 

448/2023 Dt: 
27.08.2023 

Barasat PS UD 

Case No: 

454/2023 Dt: 
28.08.2023 

Barasat PS UD 

Case No: 
449/2023 Dtd. 

27.08.2023 

Next of Kin and 

contact number 

Sabir Ali, S/o Lt Samsul 
Al 

(M-6290746939) 

Jobeda Bibi, W/o 
Keramat Ali of 

Berunanpukuria, P.0 
Malikapur, P.S 
Duttapukur, (M 
9123819719) 

Jobeda Bibi, W/o 
Keramat Ali of 

Berunanpukuria, P.0 
Malikapur, P.S 

Duttapukur, (M 
9123819719) 

Khalida parvin Bibi, 
W/o Esha Sk of Natun 
Chandra, Suti 2 Link 

Road, PO-Dafahat, PS 
Suti, Murshidabad, 

West Berngal 
(M 

7501815193/8100178 
354) 

Page 1 of 2 

Remarks 

Son of 
FIR 

named 
accused 

Wife of 

FIR 

named 
accused 

AnEXRE: R-2' 

Mother 
of FIR 

named 

accused 

Date: 1</0/24 

Mother 
of the 
Victim 

Account No 

63058100001135 

7615339717 

7615339717 

36475868516 

IFSC 

BARBOVJJP 

UR 

IDIBO00B6 
48 

IDIBO00B6 
48 

SBINO0091 
73 
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Sk, (M/M-16yrs Masum 

according to Aadhar Card) S/o 

Jerat Sk of Natun Chandra, Suti 

2 Link Road, PO-Dafahat, PS 

Suti, Murshidabad, West Bengal 

Andaj Sk, (M/M-20yrs according 
to Aadhar Card) S/o Jerat Sk of 

Natun Chandra, Suti 2 Link 
Road, PO-Dafahat, PS-Suti, 
Murshidabad, West Bengal 

Sahbaj Alam, (M/M-24yrs 
according to Aadhar Card) S/o 
Salim Khan of Sreekund, 
Srikunth, Srikund, Sahebganj, 

College Sk, (M/M-35yrs 
according to Aadhar Card) S/o 
Mortuj Sk of Natun Chandra, 
PO-Dafahat, PS-Suti, 

Jerat Sk, (M/M-50yrs according 
to Aadhar Card,) S/o Lt. Hanif 
Ali of Natun Chandra, Suti 2 Link 
Road, PO-Dafahat, PS-Suti, 
Murshidabad, West Bengal 

Barasat PS UD 
Case No: 

447/2023 Dtd. 
27.08.2023 

Barasat PS UD 

Case No: 

450/2023 Dtd. 
27.08.2023 

Barasat PS UD 

Case No: 

451/2023 Dtd. 
28.08.2023 

Barasat PS UD 

Case No. 
463/2023 Dtd. 

28.08.2023 

Barasat PS UD 

Case No. 

452/2023 Dtd. 
27.08.2023 

Asha Bibi, W/o Jerat Sk 
of Natun Chandra, Suti 

2 Link Road, PO 
Dafahat, PS-Suti, 

Murshidabad, West 
Bengal 

(M-8100178354) 
Asha Bibi, W/o Jerat Sk 
of Natun Chandra, Suti 

2 Link Road, PO 
Dafahat, PS-Suti, 

Murshidabad, West 
Bengal 

(M-8100178354) 
Selim Khan, S/o Jahiru 

IAlam of Sreekund, 
Srikunth, Srikund, 

Sahebganj, Jharkhand 
(M-7979819889) 

Lafani Bibi, W/o 
College Sk of Natun 
Chandra, PO-Dafahat, 

PS-Suti, Murshidabad, 
West Bengal 

(M-9932751914) 

Asha Bibi, W/o Jerat Sk 
of Natun Chandra, Suti 

2 Link Road, PO 
Dafahat, PS-Suti, 

Murshidabad, West 

Bengal 
(M-8100178354) 

Mother 

Page 2 of 2 

of the 
Victim 

Mother 

of the 
Victim 

Father of 
the 

Victim 

Wife of 
the 

Victim 

Wife of 
the 

Victim 

36027773951 

36027773951 

84020452039 

33119604788 

36027773951 

Yours faithfully 

SBINO0091 
73 

Additional District Magistrate (E) 
North 24 Parganas 

SBINO0091 
73 

SBINORRV 
CGB 

In light of the above, a proposal is hereby submitted for payment of compensation of Rs. 2 Lakh or as may be 

deemed fit to next of kin of the victims as mentioned above. This has the approval of the District Magistrate, North 24 

Parganas. 

SBINO0012 

99 

SBINOO091 

73 

Jharkhand 

Murshidabad, West Bengal 



"To 

GOVERNMENT OF WEST BENGAL 

No.-873-DMCD/E943481/2024 

DEPARTMENT OF DISASTER MANAGEMENT& CIVIL DEFENCE 

Nabanna, 2nd Floor 

From: Deputy Secretary 

Sub: 

325, Sarat Chatterjee Road, Mandirtala, 
Shibpur, Howrah-711102 

Sir, 

to the Govt. of West Bengal. 

:The District Magistrate, North 24 Pgs district 

Clarification regarding payment of ex-gratia due to blast of fire cracker 
manufacturing urnit in Mochpol arca under IDuttapukur Police Station of N. 24 Pgs 
district. 

Memo No.873/1(04)-DMCD/:-943481/2024 
Copy for Information to: -

I am directed to inform you that as per your memo no. 187/CON(G) dated 

04.04.2024, compensation may be provided following the guideline of the department 

vide memo no. 2042-FR/4P-3/04 dated 23.06.2005 and 1684-FR (40)-FR/4P-3/04 dated 

08.09.2009. Please ensure MCC guidelines are foliowed. 

1. S.P.S to Pr. Secretary of this department 

Dated, 23.04.2024 

2. P.A to Sr. Special Secretary of this department 
3. P.A to. Special Sccretary of this department 
4. Office Copy 

Yours faithfully, 

Annsa -R-3 

DeputSay 
to the Govt. of West Bengal 

Date: 23/04/2024 

to the Govt. of West Bengal 



Memo No. 470 Dist(DM) 

To 

The Principal Secretary, 
Govt. of West Bengal, 
Disaster Management & Civil Defence, 
Nabanna, Howrah. 

North 24 Parganas, Barasat 
(District Disaster Management Section) 

Government of West Bengal 
Office of the Dlstrict Magistrate 

Memo No. L470 /1/Dist(DM) 

Sub: Payment confirmation report in respect of Ex-gratia Grant to the next of-kin of the 

deceased persons due to accidental fire at Mochpole, Buttapukur within Barasat-I Dev. 

Block. 

This is for favour of your kind perusai. 

Ane- R-4 

Ref: His memo no. 873-DMCD/E-943481/2024 dated 23-04-2024 of the Dy. Secretary, 

Copy forwarded for information to -

Phone: (033) 2584-6287/0280 
Email: ddno4n24pgsDgmall.com 

Sir, 
With reference to the above, this is to state here that payment of Ex-gratia grant has been made to 

all the next of-kins of the 9 (nine) deceased persons due to accidental fire at Mochpole, Duttapukur within 

Barasat-1 Dev. Block, vide Bill no. 30/2024 dated 23-04-2024 and Bill no. 31/2024 dated 23-04-2024 and 

TV no. 223593 dated 23-04-2024 & 22452 dated 23-04-2024 respectively. 

Date :23.04.2024 

Thanking you. 
Yours faithfully 

District Magistrate 
North 24 Parganas. 

Date : 23.04.24 

1. The Special Secretary, Govt. of West Bengal, Deptt. of Home & Hill Affairs, Nabanna, Howrah. 

District Magistrate 
North 24 Parganas. 

Govt. of West Bengal, Deptt. of Disaster management & Civil Defence. 



BHAT? 

3,, 7 

AOTAR 

BEFORE THE HON'BLE NATIONAL 

GREEN TRIBUNAL EASTERN ZONE 

BENCH, KOLKATA 

O. A. NO. 139/2023/EZ 
(Earlier 0. A. No. 542/2023/ EZ) 

In The Matter of: 

IN RE: News report published in The 

Hindu dated 28.08.2023 titled Eight 

Killed in blast at illegal fireworks unit in 

West Bengal" 

Versus 

Petroleum and Explosives 

Organization (PESO) & Ors. 

Applicant(s) 

.. 

Safety 

Respondents 

AFFIDAVIT ON BEHALF OF THE 

RESPONDENT NUMBER 04, DISTRICT 

MAGISTRATE & COLLECTOR, NORTH 

SIBOJYOTI CHAKRABARTI 

Advocate 

For The State of West Bengal 

Email: subho.advocate@gmail.com 
(M): 9007035534. 

(24) PARGANAS, BARASAT. 
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